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Defective Register

Print

Defective Case Register from 2024-09-12 to 2024-09-12

e Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  lobjection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
I [D-WR(C)/39426/2024 ;1 A0 BHUSAN 12024-05-
The name of the petitioner in affidavit is not
correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
2 D-WP(C)/39493/2024 ROUTRAY 12 AG/CG/IT/CT/ETC.NOT FILED.
b ovouaKesit pneas. SRECEITTSHOWING SERY COrY To
ABLAPL/27650/2024 TRIPATHY 12 : :
6-RECEIPT SHOWING SERV.COPY TO
MAHESWAR 2024-09-
4 D-WP(C)/39167/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
;b paNcrANaN  pnsas. CRECEITT SHOWING SERYCOrY o
CRLMC/27495/2024 |PANIGRAHI 12 : :
A. Fee of Rs. 16.50 not paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
; DAWP(CY39211/2024 RUDRA 2024-09- ANNEXURES NOT FILED.
) NARAYAN PARIJA |12 o :
1.In v.nama address petition serial no.1 to
11,20 to 22 and 25 to 31 not furnished and
back side of v..nama is not seen.2.page no.105
and 115 are not neat and legible.
D- ACHYUTANANDA [2024-09- . .
7 RVWPET/39259/2024 PATTANAIK 12 Place after filing of C.copy of impugned order
6-RECEIPT SHOWING SERV.COPY TO
8 |D-WP(C)/39359/2024 21 KUMAR 02409+ 6 e rmc/ETC NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
9 D- MANOJ KUMAR  |2024-09-| TRIAL/APPELLATE COURT ORDER NOT
CRLMC/27620/2024 |PANDA 12 FILED
Certified copy of impugned order dtd.24/4/24
,sought for quashment not filed
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
10 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/39324/2024 12 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
JAGAMOHAN 2024-09-
11 D-WP(C)/39365/2024 PATTANAIK 12 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
ABHAYA KUMAR (2024-09-
12 D-WP(C)/39443/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
13 gi APL/27704/2024 ]S)\I;,;EI%{ANJAN %(2)24_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Occupation of the deponent on affidavit not
furnished.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
14 CONTC/39131/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAROJA KANTA |2024-09-|11-NEAT,LEGIBLE ATTESTED
15 D-WP(C)/39435/2024 SAMAL 12 ANNEXURES NOT FILED.
page No.26 to 30 neat copy be filed.
6-RECEIPT SHOWING SERV.COPY TO
PULAKESH 502409 AG/CG/IT/CT/ETC.NOT FILED.
16 D-CRLA/27530/2024 MOHANTY 1
The name of P.S.wrongly mentioned in cause
title
D. 5024.09. |6-RECEIPT SHOWING SERV.COPY TO
17 CONTC/39291/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- TUKUNA KUMAR |2024-09- STAMPED,EXECUTED,ACCEPTED.
18 ABLAPL/27481/2024 IMISHRA 12 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.
Rs.2.00not paid in vakalatnama.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
19 D-WP(C)/39376/2024 AFRAAZ SUHAIL 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
20 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/39508/2024 12 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-09-
21 D-WP(C)/39099/2024 PRASANNA DAS 112 AG/CG/IT/CT/ETC.NOT FILED.
. P AMLANSHAKTI 2405 ERECETT SHOUIG S O 0
ABLAPL/27644/2024 PAUL 12 : :
23 D- BYOMAKESH 2024-09-|4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/27652/2024 \ TRIPATHY 12 PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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Nomenclature not correct in sl.4 of affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

AJAYA KUMAR  [2024-09-|1.Paragraph serial no.5 is repeated.2.Date of

24 D-WP(C)/39479/2024 MOHARANA 12 order in annexure no.l page no.13 is not
correctly furnished in index and writ
petition.3.Annexure no.3 in page no.20 date of
order are not correctly furnished in index and
writ petition.
6-RECEIPT SHOWING SERV.COPY TO

25  |D-WP(C)/39424/2024 ?gﬁ:m BHUSAN %(2)24'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

26 D-WP(C)/39358/2024 MANAS KUMAR 2024091, 0 11/0T/ETC.NOT FILED.

CHAND 12
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

27 |D-WP(C)/39514/2024 E&DLTI%IEUMAR f(2’24'09' 1.Page-16 under Annexure-2 not filed.
2.Sanction order dated 02.07.2017 as
mentioned in Annexure-3 in index does not
find place in said Annexure. 3.Annexure-6 not
page marked in Book mark index.
6-RECEIPT SHOWING SERV.COPY TO

UMA CHARAN 2024-09-

28 D-WP(C)/39349/2024 MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
ABHAYA KUMAR (2024-09-

29 D-WP(C)/39441/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
1.COPY OF IMPUGNED ORDER NOT

30 D-wasoseanoad oS P02 09 IEILED 2 PAGE NUMBER OF SYNOPSIS
and DATE CHART BE OMITTED
6-RECEIPT SHOWING SERV.COPY TO

PRASANNA 2024-09-
31 D-WP(C)/39286/2024 KUMAR DASH 12 AG/CG/IT/CT/ETC.NOT FILED.
- D- ADV 2024-09- ;ii%%OND COPY OF PETITION NOT
CONTC/39505/2024 ' 12 :
. b RAKESH KUVAR 209 SRECETSHOMGSERV COPY 10
CONTR/27625/2024 |ROUTRAY 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|14-NOT PROPERLY INDEXED.

3% BLAPL27575/2024 | BASUDEVPUIARIF,
page43to48 not available,Annexure-5not
properly page marked.

D- PRABHU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

35 ABLAPL/27692/2024 PRASANNA 12 AG/CG/IT/CT/ETC.NOT FILED.

BEHERA
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
36 CONTC/39276/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
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8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
JITENDRA 2024-09- i&%&ﬁll%lﬁ%lNCORRECTLY
37 D-CMP/39502/2024 gI)JMAR MISHRA 12 14-NOT PROPERLY INDEXED.
(1)Status of petitioner seems to be wrongly
furnished. (ii) [A.not correctly page marked.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
38 CONTC/39564/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
HARIPAD 2024-09-
39 D-WP(C)/39233/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
40 CONTC/39559/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
41 D- UMA CHARAN 2024-09-|.Receipt Showing Serv.copy To Vigilance not
CRLMC/27471/2024 \MISHRA 12 Filed.
42 D-FA0O/39282/2024 |SOMNATH ROY %324_09_ 1.Period of Delay 21 days.
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN |2024-09-
43 D-WP(C)/39262/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
AMITAV 2024-09-|In I .A in place of Rule -27 it is mentioned
44 |D-CMP/39316/2024 | -pipaTy 12 order -27(a) .
1. Verification Not Proper. 2. Neat pg of 27 be
45 |D-CMP/39532/2024 |[AMIYAKUMAR 2024-09-10 4 3 "Declarant is not petitioner no.1 as
MOHANTY 12 .
described.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|10-SUBJECT CODE NOT
46 D-WP(C)/39350/2024 RAKESH BEHERA 12 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
47  |D-WP(C)/39194/2024 /STSIOK KUMAR %(2)24'09' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
18 P AMULYA RATNA +12024-09- ?()G @%ﬁ%ﬁfiﬁﬁ%ﬁ%ﬁm NOT
CRLMC/27619/2024 |PANDA 12 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
49 D- JYOTIRMAYA 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27665/2024 | SAHOO 12
1. Page nos. 13 and 14 not neat and legible.
0 D AMLAN SHAKTL 2024-09- 60t/ CHETCNOT FILED,
ABLAPL/27646/2024 | PAUL 12 ' )
6-RECEIPT SHOWING SERV.COPY TO
51 D- RAJIB LOCHAN  |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27709/2024 | PATTNAIK 12 14-NOT PROPERLY INDEXED.
52 D-WP(C)/39275/2024 SOUMYA RANJAN |2024-09-|6-RECEIPT SHOWING SERV.COPY TO
MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
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19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
30-OTHER DEFECT (IF ANY)
Legible copy of page-18 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
5 D- MANAS KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27680/2024 |CHAND 12 1. Synopsis and date chart not alphabetic
paginated in index.
6-RECEIPT SHOWING SERV.COPY TO
ABHAYA KUMAR 2024-09-
54 D-WP(C)/39445/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
s D- ELS%NJ:;{\IIT 2024-09- PROPER.
BLAPL/27523/2024 TRIPATHY 12 paragraphs of the petition not correctly
furnished in the affidavit.
D- BISWAIJIT 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
56 RANJAN AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27528/2024 TRIPATHY 12
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
57 gi APL/27590/2024 kjéll\{/[,]il({){) OR %(2)24-09_ 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
1. Name of the deponent on affidavit not tally
with declaration.
6-RECEIPT SHOWING SERV.COPY TO
58 [D-WP(C)/39431/2024 0 1K ROMAR 024091y 6, cGnmicETC NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
o b upRiAR  ermios. CRECHTSHOMING SERvcory 10
BLAPL/27586/2024 |NISWAL 12 : )
1. Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
60  |D-CRLA/27458/2024 BISWAJIT NAYAK f(2)24'09' Code Wrongly indicated 1-Page no. not
correctly indicated of date chart on index,2-
Para no.is left blank in SL.no4 and declaration
of affidavit of [.As.
16-PETITION/APPEAL NOT IN TIME
61 D- SOMNATH ROY  |2024-09-
MACA/39486/2024 12 1.Period of Delay 74 days 2. statutory deposit
not made
MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
62 D-WP(C)/39303/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
D. 5024.09. |6-RECEIPT SHOWING SERV.COPY TO
63 CONTC/39655/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
64 D- BINDUSAR 2024-09-|11-NEAT,LEGIBLE ATTESTED
CRLMP/27551/2024 |SUBUDHI 12 ANNEXURES NOT FILED.
PAGE NO. 11 and 12 NOT LEGIBLE
. P BISNABIUSAN 21245 CRECEPESHOWING SERY COPY 10
CRLMP/27557/2024 |DAS 12 : :
6-RECEIPT SHOWING SERV.COPY TO
SRIKHETRA 2024-09-

66 D-WP(C)/39338/2024 MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUDEEP KUMAR (2024-09-
67 D-WP(C)/39253/2024 SARANGI 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DINESH 2024-09-
68 D-WP(C)/39288/2024 CHANDRA RAY 12 AG/CG/IT/CT/ETC.NOT FILED.
AMITAV 2024-09-|In I .A Order 27(a) is mentioned in place of

69 D-CMP/39228/2024 TRIPATLY 1 Rule 27 .
6-RECEIPT SHOWING SERV.COPY TO

70 D-WP(C)/39620/2024 éiPSIOK KUMAR %224-09- AG/CG/IT/CT/ETC.NOT FILED.

Age opps . 4 to 6 and 8 to 12 not furnished .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
71 D- SURYAKANTA 2024-09-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/27582/2024 DASH 12 ANNEXURES NOT FILED.
page no. 21 not neatly legible.
n P LAXMINARAYAN 2024-09- X506 it/ oT ETCNOT FILED,
ABLAPL/27531/2024 |PATEL 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
TUSHAR KANTA 2024-09-

73 D-WP(C)/39375/2024 NAYAK 12 1.As per Index and para -9 of the petition
letter dtd.23.08.2017 does not tally with the
Annex-2 of the file.

ABLAPL/27532/2024 |SAHOO 12 : :
5-SECOND COPY OF PETITION NOT
ITISHREE 2024-09- |FILED.

75 D-WP(C)/39310/2024 TRIPATLLY 12 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
76 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/39309/2024 12 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
77 |D-WP(C)/39423/2024 ?E\?‘:HI BHUSAN %324-09- AG/CG/IT/CT/ETC.NOT FILED.
AUROVINDA 2024-09-|GOOD GROUND CERTIFICATE NOT
78 D-RSA/36755/2024 MOHANTY 12 FURNISHED
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BIBEKANANDA  |2024-09-|.Receipt Showing Serv.copy To School and
79 |D-WP(C)39345/2024 |\ A\HAPATRA |12 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ANKITA 2024-09-
80 D-WP(C)/39254/2024 MUKHERII 12 30-OTHER DEFECT (IF ANY)
Writ petition is not addressed to.
D- PRATAP KESHARI |2024-09- ..
81 CMAPL/39449/2024 [DEO 1 1.C.copy of dismissal not filed
30-OTHER DEFECT (IF ANY)
KRISHNA 2024-09-
82 D-WP(C)/39417/2024 CHANDRA SAHU |12 Name of the petitioner on top the affidavit not
correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
23 D- LAMBODOR 2024-09-

BLAPL/27587/2024 |ACHARI 12 1. Rejection order in S.T.Case N0.96/2023
under Annexure-2 not tally with date chart and
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

84 1I3)L APL/27518/2024 gigé(g MAR 5(2)24'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SANGRAM 2024-09-

85 19-UNDERTAKING FOR NON FILING OF

BLAPL/27464/2024 |KESHARIROUT |12 TRANSLATED COPY NOT FILED

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

86 CONTC/39556/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

87  |D-WP(C)/39419/2024 ?lgﬁ‘:m BHUSAN ?2)24'09' AG/CG/IT/CT/ETC.NOT FILED.

s > DURGESH  2024-09- 00 o crETCONOT FILED,

CONTC/39624/2024 INARAYAN RATH |12 : )
6-RECEIPT SHOWING SERV.COPY TO

D- BIBEKANANDA  2024-09- AG/CG/IT/CT/ETC.NOT FILED.

89 BLAPL/27676/2024 |MAHAPATRA 12 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

90 D- JYOTIRMAYA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/27670/2024 | SAHOO 12
1. Page nos. 11,12 ,13 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO

91  |D-WP(C)/39242/2024 SAGARIKA 2024-09-/ A G/CGAT/CT/ETC.NOT FILED.
SAHOO 12
. P oA am2ean CRECHITSHONG SERYCOPY 10

BLAPL/27659/2024 |SAHOO 12 : )

93 D- SANTOSH 2024-09-|4-AFFIDAVIT/VERIFICATION NOT

CRLMC/27685/2024 |KUMAR 12 PROPER.

MAHANTY 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

7124



9/12/24, 5:46 PM

Defective Register

Father name of deponent is wrong.
6-RECEIPT SHOWING SERV.COPY TO
94 D- NITYANANDA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27431/2024 |MOHAPATRA 12
Paragraph not correctly mentioned.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
95 ADV 17-REFERENCE CERTIFICATE NOT
CONTC/39397/2024 12 FURNISHED.
. D ommaA o ERECEIT SHOWING SERVCOPV 10
BLAPL/27663/2024 |SAHOO 12 : )
2024-09- )
97 D-FAO0/39289/2024 |SOMNATH ROY 12 1.Period of Delay 42 days
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
98 CONTC/39597/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
99 |D-WP(C)/39354/2024 NUNAL KUMAR 12024-09-1 \ & 1 1y T/ETC.NOT FILED.
SWAIN 12
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
D- 2024-09- . )
100 CRLREV/27200/2024 ANITA SAHOO 12 }.Perlod of Delay 52 days delay 2.Certificate
in support of good ground not filed. 3.
Necessary correction be made in index and
body of the petition
ITISHREE 2024-09- . ) )
101 |D-WP(C)/39382/2024 TRIPATHY 1 .Receipt Showing Serv.copy To ct not Filed.
6-RECEIPT SHOWING SERV.COPY TO
102 |D-WP(C)/39352/2024 KUNAL KUMAR  12024-09- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 12
6-RECEIPT SHOWING SERV.COPY TO
103 D- DEEPAK KU 2024-09-| AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27689/2024 |SAHOO 12
Page no. 10 not in order.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR [2024-09-
104 | D-WP(C)/39344/2024 BHANJADEO 12 AG/CG/IT/CT/ETC.NOT FILED.
w SAVARENDRA 202109 CRECEIT SHOWING SRV COY 0
BLAPL/27459/2024 \BAHADUR 12 : )
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
106 CONTC/39269/2024 ADV. 12 16-PETITION/APPEAL NOT IN TIME
Period of Delay 154 days
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- PRADEEPA 2024-09-|14-NOT PROPERLY INDEXED.
107 KUMAR
BLAPL/27522/2024 PRADHAN 12
Index , petition and Book mark not properly
page marked.
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- I st ok SRS SR COnyTO
BLAPL/27469/2024 |CHANDRA JENA |12 : :
o. 202400 6-RECEIPT SHOWING SERV.COPY TO
109 |2\ res3030a/2004 ADY: > AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
10 1A g1 APL/27415/2024 PTNESH RAY 12
Page 10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
D- SAMVIT 2024-09-

L 1027508/2024. MMOMANTY > AG/CG/IT/CT/ETC.NOT FILED.
[P SUBRATA 2024-09- & CTETCNOT FILED,
CRLMP/27630/2024 MISHRA 12 : :

6-RECEIPT SHOWING SERV.COPY TO
s P BYOMAKESH  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/27653/2024 |TRIPATHY 12
PAGING NOT MADE IN ANNEX- 1 and 2
ARJUNA 202400 6-RECEIPT SHOWING SERV.COPY TO
114 |[D-WP(C)/39442/2024 CHARANA > AG/CG/IT/CT/ETC.NOT FILED.
BEHERA
" s ros RICHSIONNG ROy T
ABLAPL/27656/2024 ACHARYA 12 : :
" AR ks R STONNGSERVCOrY T
BLAPL/27487/2024 [PANDA 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D DIPTI RANJAN  2024-09-10-SUBJECT CODE NOT
CRLMP/27456/2024 IMOHAPATRA |12 FURNISHED/INCORRECTLY
MENTIONED
o. >024.09. 6-RECEIPT SHOWING SERV.COPY TO
U8 | o ocosnons SUIATAJENA |20 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|18-CERTIFIED COPY OF
119 |D-WP(C)/39378/2024 CHITRAPADHL |, TRIAL/APPELLATE COURT ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
BIBHUDANANDA [2024-09-
120 |D-WP(C)/39455/2024 > 8L R D > AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
o. 202400 FURNISHED/INCORRECTLY
121 | n Men7es20024 SURATMOHANTY|) MENTIONED
Certified copy of FIR be filed
122 |P: UMA SHANKAR 2024-09- igfcccgg/TcsTI/{EoT\zlggngi\égopY 1o
CRLMC/27657/2024 |PATEL 12 : :
123 |D- PRASHANTA 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
RVWPET/33385/2024 KUMAR NAYAK |12 AG/CG/IT/CT/ETC.NOT FILED.
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1.Period of Delay 29 days 2.DEFICIT

AUTHENTICATION FEE OF RS 2.25 /-

NOT FILED

6-RECEIPT SHOWING SERV.COPY TO
124 D- SATYA SHIVA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/27571/2024 \DASH 12 14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY TO
SISIR KUMAR 2024-09-

125 |D-WP(C)/39393/2024 PUROHIT 12 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

126 D- HIMANSHU 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/27610/2024 |BHUSAN DASH |12
1. Occupation of the deponent and paragraph
no. not correctly furnished on
declaration.2.Page no.12 not properly rotate.
6-RECEIPT SHOWING SERV.COPY TO
SARAT KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.

127 | D-WP(C)/39478/2024 GAJENDRA 12
1. Occupation of the Petitioner not mentioned
in Affidavit.
6-RECEIPT SHOWING SERV.COPY TO

128 [D-WP(C)/39436/2024 QS%CT)K KUMAR 0240 AGICGT/CT/ETC.NOT FILED.

129 P PRAVASH 2024-09- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY 1

BLAPL/27638/2024 |CHANDRA JENA |12 : :
6-RECEIPT SHOWING SERV.COPY TO
ITISHREE 2024-09-

130 | D-WP(C)/39321/2024 TRIPATHY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

131 | D-WP(C)/39427/2024 gﬁ%ﬁ‘ PRASAD %324-09- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

SRINIVAS 2024-09-
132 |D-WP(C)/39370/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
133 P BYOMOKESH 2024-09- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY 1
BLAPL/27597/2024 |SAHOO 12 : :
D- RAMESH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
134 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27696/2024 MALARANA 12
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
135 |D-WP(C)/39148/2024 |ARIJEET MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
KRISHNA 2024-09-|1.Date mentioned in Annex-1 (para-5) does

136 |D-WP(C)/39381/2024 CHANDRA SAHU |12 not tally with the Index.
6-RECEIPT SHOWING SERV.COPY TO

137 |D-WP(C)/39372/2024 IE/IROIERZNAng %324_09_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-09-
138 | D-WP(C)/39473/2024 NAYAK 12 AG/CG/IT/CT/ETC.NOT FILED.
139 |2 SUCHITKUMAR - 12024-09- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY ©

BLAPL/27483/2024 NAYAK 12 ' :

“ o st oanios. CRECHPTSHONING SERVCON 10

ABLAPL/27708/2024 CHANDRA DASH |12 ' :

MOHENDRA 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
141 | D-WP(C)/39306/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
D- 2024-09- 0-RECEIPT SHOWING SERV.COPY TO
142 CONTC/39525/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09- AG/CGAT/CT/ETC.NOT FILED.

143 ADV. 9-PROVISION OF LAW NOT FURNISHED

CMAPL/39339/2024 12 ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.

144 D- SATYABRATA 2024-09-

CRLREV/27666/2024 MOHANTY (1) 12 Age of deponent differs from the age of
petitioner (ii)nomenclature written on the top
of affidavit be corrected as CRLREV.(iii)Index
be corrected(pg. 18)

JYOTIRMAY 2024-09-|.Receipt Showing Serv.copy To School and

145 |D-WP(C)/39450/2024 GUPTA 12 Mass Education not Filed.

D- RAMESH 2024-09-|0-RECEIPT SHOWING SERV.COPY TO
146 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/27609/2024 MAHARANA 12

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

147 |D-WP(C)/39456/2024 |PRATIK DASH 12 AG/CG/IT/CT/ETC.NOT FILED.
148 |- AMULYA RATNA - 12024-05- igfcccgg/TcsTI/{EoT\zlggngi\égopY ©

BLAPL/27490/2024 |PANDA 12 ' :

149 |2 SURYAKANTA -~ 2024-09- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY ©

CRLMC/27390/2024 | DWIBEDI 12 ' :

o o ety ormios. CRECHPTSHONING SERVCON 10

ABLAPL/27564/2024 KUMAR ROUT 12 ' :
6-RECEIPT SHOWING SERV.COPY TO

o kst nmaos. AGCGITCTEICNOT HLED

CRLMC/27632/2024 | KUMAR PANDEY |12 ) :
1.Certified copy of under annex-3 not filed.
6-RECEIPT SHOWING SERV.COPY TO

GIRISH 2024-09-
152 |D-WP(C)/39105/2024 CHANDRA SAHU 112 AG/CG/IT/CT/ETC.NOT FILED.
153 |D- TIRTH KUMAR  |2024-09-|6-RECEIPT SHOWING SERV.COPY TO

CRLMC/27661/2024 |SAHU 12 AG/CG/IT/CT/ETC.NOT FILED.
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20-VERNACULAR CERTIFICATE NOT
FURNISHED.

Address of the petitioner in cause title not tally
with the affidavit and V. nama.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DR.PURUSOTTAM 2024-09-

154 [D-WP(C)/39154/2024| i1 ¢ 0

D. RAKESH KUMAR 1024.09.|6-RECEIPT SHOWING SERV.COPY TO

155 CRLMC/27442/2024 [ROUTRAY 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

LALATENDU 1202409\ G/0G/T/CT/ETC.NOT FILED.

156 |D-WP(C)/39245/2024 |, N pay |10

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-
157 ABLAPL/27579/2024 BHARAT JALLI 12 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
158 CONTC/39571/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
159 D- SIDDHARTHA 2024-09-|7-VAKALATNAMA NOT PROPERLY
BLAPL/27526/2024 |SAMAL 12 STAMPED,EXECUTED,ACCEPTED.
D.C.fee Rs. 10/- to be paid on v.nama.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
160 CONTC/39403/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
AMIT PRASAD 2024-09-|As per index no order filed under annexure -5

161 |D-CMP/39235/2024 BOSE 12 but a petition u/s -151 ¢ .p .c is filed .

6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN [2024-09-
PRADHAN 12 AG/CG/IT/CT/ETC.NOT FILED.

162 |D-WP(C)/39395/2024

6-RECEIPT SHOWING SERV.COPY TO

D- TUKUNA KUMAR [2024-09-
163 | ol APL/276152004 |MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.

D- £024.09. 6-RECEIPT SHOWING SERV.COPY TO
164 | S ONTC/39295/2004 | ADV- 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

165 D- SAMARENDRA  |2024-09-|8-CAUSE TITLE NOT IN ORDER.
CRLREV/27467/2024 BAHADUR 12
Age of petitioners be reconciled as per trial
court order.
o SURVAKANTA  tmcas. STROVISION OF LAY NOT FRNISHED
BLAPL/27497/2024 BAG 12 :

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

8-CAUSE TITLE NOT IN ORDER.
PRAVAT KUMAR |2024-09-
NAYAK 12 1.Name of the petitioner as furnished in cause
title,affidavit does not tally with the signature
of the petitioner. ii.Annexure 2 not relates to
the petitioner as per averment made in para 8.

167 |D-WP(C)/38444/2024
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D- 2024-09-|6-RECEIPT SHOWING SERV.COPY TO

168 CONTC/39551/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

169 |D-WP(C)/39346/2024 > USANTA KUMAR 2024-09-

MISHRA 12 1.Authorization with regards to swear the
affidavit on behalf of the other petitioner not
furnished
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
170 CRLMC/27447/2024 ANIRUDHA DAS 12
C.copy of F.I.LR.not filed
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
171 BLAPL/27716/2024 LALIT SAHU 12 AG/CG/IT/CT/ETC.NOT FILED.

paragraphs of the petition not correctly reflect
in the affidavit.

D- ANNADA 5024.09. 6-RECEIPT SHOWING SERV.COPY TO

172 ABLAPL/27496/2024 SANKAR JENA |12 AG/CGAT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

173 D- SANGRAM 2024-09-|11-NEAT,LEGIBLE ATTESTED
BLAPL/27466/2024 \KESHARI ROUT |12 ANNEXURES NOT FILED.

Page 11 not legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
174 |2 ADV. 2024-09- %\I s%%ﬁgg;gggg EIgTL N
CMAPL/39380/2024 12 FURNISHED/INCORRECTLY
MENTIONED

1.C.copy of dismissal order not filed

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-{19-UNDERTAKING FOR NON FILING OF

175 CRLMC/27414/2024 ANIRUDHA DAS 12 TRANSLATED COPY NOT FILED

1. Certified copy of under annex-1 not filed.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

176 |D-WP(C)/39425/2024 >HASHI BHUSAN 12024-09-

JENA 12
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
177 CRLMC/27386/2024 AMRITA MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
178 |D-WP(C)/39356/2024 IS<\I)\J]§§\IL KUMAR %824-09_ Receipt Showing Serv.copy To E.D. not Filed
179 |D- ANIRUDHA DAS |2024-09-|6-RECEIPT SHOWING SERV.COPY TO
CRLMC/27437/2024 12 AG/CG/IT/CT/ETC.NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
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1. Certified copy of under annex-1 not filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
180 CONTC/39545/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
SUBHRANSU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
181 |D-WP(C)/39439/2024 BHUSAN 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
52 | SUSHANTA | 2024:09- (00 it T ETONOT FILED,
BLAPL/27534/2024 'HARICHANDAN |12 : :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
183 |D-WP(C)/39334/2024 SARADA DASH 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
134 D- SANJIB KUMAR |2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27674/2024 BHANJADEO 12
1. Page nos.9 to 13 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
185 D- SWAYAMPRAVA  |2024-09-|9-PROVISION OF LAW NOT FURNISHED
ABLAPL/27593/2024 DASH 12 ON TOP OF CAUSE TITLE.
1. Page nos.13 and 14 not neat and legible.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
136 D- ADV 2024-09-|17-REFERENCE CERTIFICATE NOT
CONTC/39374/2024 12 FURNISHED.
AU fee Rs.2.25 not paid no c.copy under
annex-1
KISHORE 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
187 |D-WP(C)/39421/2024 CHANDRA 12 AG/CG/IT/CT/ETC.NOT FILED.
PRADHAN
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
188 CONTC/39243/2004 MONOMOY BASU 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
189 |D-WP(C)/39429/2024 ?gﬁ:m BHUSAN 1023-09- AG/CGAT/CT/ETC.NOT FILED.
190 | RAJIVKUMAR —12024-09- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY 1
CRLMP/27365/2024 MAHANTA 12 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
191 CONTC/39277/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
192 | D-CRLA/27542/2024 ?EJI\I&ESH KUMAR %(2)24_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
193 I(?l-{LMC 7391/2024 E(S)%I%{OD KUMAR %824-09- 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
194 |D- SOUMYA RANJAN [2024-09-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/27489/2024 |DAS 12 AG/CG/IT/CT/ETC.NOT FILED.
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9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY TO
o5 D- BANAMALI 502409 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27599/2024 |SAHOO 12 1. Signature of the petitioners in Vakalatnama
not properly rotate.
2024-09- Put for S.R.after filing of consolidated
196 |D-CRLA/27509/2024 |S.S.RAY 2 12 Crl.Appeal petition and the name of the victim
may not be there.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
197 D- NILAKANTHA 2024-09- ANNEXURES NOT FILED.
BLAPL/27501/2024 |DAS 12 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Page no. 10 not neat.
D. KARTIK 2004-09- As per standing or.no. dtd. 9-7-2024 name of
198 BLAPL/27552/2024 CHANDRA 12 the prosecutrix shall not be reflected in the
TRIPATHY petition. Then S.R. will be made.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
199 D- ANJAN KUMAR  2024-09-|7-VAKALATNAMA NOT PROPERLY
BLAPL/27602/2024 |BISWAL 12 STAMPED,EXECUTED,ACCEPTED.
petitioner not signed in vakalatnama.
6-RECEIPT SHOWING SERV.COPY TO
200 D- SALAUDDIN 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/27448/2024 [ KHAN 12
Page 8 not properly arrange.
ASISH KUMAR  |2024-09-|.Receipt Showing Serv.copy To School and
201 ID-WP(C)/39360/2024 RAY 12 Mass Education not Filed.
202 |2 DRJITENDRA  2024-09- 0t i et L ED,
CONTC/39538/2024 |KUMAR LENKA |12 : :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
203 CONTC/39542/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
204 D- MANAS KUMAR  2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27683/2024 \CHAND 12 1. Synopsis and date chart not alphabetic
paginated in Index.
20s P AMITABH  2024-09- L000 ipETeNOT FILED,
ABLAPL/27697/2024 PRADHAN 12 ) )
6-RECEIPT SHOWING SERV.COPY TO
206 |D-WP(C)/39314/2024 ]S)ngAY KUMAR 202409+ AG/CGAT/CT/ETC NOT FILED.
D. 2024.09. |6-RECEIPT SHOWING SERV.COPY TO
207 CONTC/39562/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
208 |D- UMA CHARAN 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
CRLMC/27480/2024 \MISHRA 12 AG/CG/IT/CT/ETC.NOT FILED.
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7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
A. W. F Of Rs. 50/. not paid.
200 |- RAJIB LOCHAN  12024-05- ig}:fjcc}%l;/TcsTI/{EoT\glggTsﬁlli\égopY ©
BLAPL/27712/2024 |PATTNAIK 12 : )
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
MANORANJAN 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

210 |D-WP(C)/39287/2024 MUDULI 1
Court Fee Payable to Rs.24/-,paid Rs.6/-,
Rs.18/- be .paid

BLAPL/27429/2024 \MOHAPATRA 12 ) :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
e ROSAKAR s CRECEITSHOMGSER Py T
ABLAPL/27567/2024 NAYAK 12 : )
paragraphs of the petition not correctly
furnished in declaration of affidavit.
SUBHRANSU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
213 |D-WP(C)/39444/2024 BHUSAN 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
214 |D-WP(C)/39246/2024 |SAILABALA JENA 12 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

215 |D-WP(C)/39330/2024 ASHOK DAS 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

216 IA)1_3L APL/27690/2024 SI‘;%%N BIHARI f(2)24'09' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

NIRANJAN 2024-09-

217 |D-WP(C)/39210/2024 BISWAL 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR [2024-09-
218 |D-WP(C)/39340/2024 BHANJADEO 12 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
D- PRAKASH 2024-09- |, o . .
219 MACA/39176/2024 KUMAR 12 1.Period of Delay 136 days 2.date of judgment
MOHANTY mentioned in cause title and being
aggrieved,para -1 not correctly furnished
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
220 |D-CRLA/27545/2024 MOLIANTY 12
Code not indicated
5024.09. |6-RECEIPT SHOWING SERV.COPY TO
221  |D-WP(C)/39396/2024 NIHAL RATH 12 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- Receipt Showing Serv.copy To School and
222 |D-WP(C)/39329/2024 |ASHOK DAS 12 Mass Education not Filed.
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6-RECEIPT SHOWING SERV.COPY TO
203 |D-WP(C)/39357/2024 | SoNAL KUMAR 202409, 06 1mye/ETC NOT FILED,
SWAIN 12
6-RECEIPT SHOWING SERV.COPY TO
224  |D-WP(C)/39361/2024 ﬁ?H KUMAR %324_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ARJUNA AG/CG/IT/CT/ETC.NOT FILED.
2024-09-11-NEAT,LEGIBLE ATTESTED
225 |D-WP(C)/39446/2024 CHARANA 1 ANNEXURES NOT FILED.
BEHERA
Page 16 and 17 not neat.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
e D- PREETAM 2024-09- 30-OTHER DEFECT (IF ANY)
BLAPL/27662/2024 MISHRA 12 1.Petitioner name not reflect in the top of the
affidavit. 2. As per rejection order P.S. case no.
,hot tally with prayer and matter furnished in
cause title 3.PAGE NO.28 and 34 not neatly
legible.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
227 |D-CRLA/27681/2024 |DEVASHIS PANDA 12
1-Synopsis and List of dates and event not
filed
SWARUP KUMAR  2024-09- 16-PETITION/APPEAL NOT IN TIME
228 |D-MATA/39337/2024 PATNAIK 12
Period of Delay 65 days
6-RECEIPT SHOWING SERV.COPY TO
279 D- ADV 2024-09-| AG/CG/IT/CT/ETC.NOT FILED.
CONTC/39383/2024 ) 12
Code Incorrectly indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
230 D- ASHOK KUMAR  2024-09- %%XE%(SI;I{%%ULAR CERTIFICATE NOT
CRLMC/27585/2024 |PRADHAN 12 :
1. Annexure number not correctly furnished at
page no.3 para no.4.
MANASH 2024-09-|As per annexure-8 in index there is no order
231 |D-CMP/39422/2024 RANJAN BAUG 12 dated 10 .09 2024 available in annexure -8
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
232 gi APL/27517/2004 giggoU MAR %324_09_ 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
23 - SAMARENDRA 202409 * 5 S e U e en
BLAPL/27457/2024 |BAHADUR 12 : )
BLAPL/27607/2024 |DAS 12 : )

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

17124



9/12/24, 5:46 PM

Defective Register

6-RECEIPT SHOWING SERV.COPY TO
KABIRAJ 2024-09-
235 |D-WP(C)/39280/2024 PRADHAN 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
236 |D-WP(C)/39523/2024 [YUDHIR KUMAR 12024-09-1) 1 coipie copy of page-19 to be filed.
MALLICK 12 : .
2.Paragraph of writ petition not correctly
numbered. 3.Sanction order dated
02.07.2017as stated in annexure-3 in index
does not find place in said annexure.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURYAKANTA 2024-09-
237 20-VERNACULAR CERTIFICATE NOT
ABLAPL/27613/2024 DASMOHAPATRA |12 FURNISHED.
11-NEAT,LEGIBLE ATTESTED
38 D- AMITAV 2024-09- ANNEXURES NOT FILED.
ABLAPL/27562/2024 | TRIPATHY 12
last portion of page no. 19 not neat.
D- 2024-09- .
239 RVWPET/37132/2024 ADV. 12 2.Place after correction of page mark
6-RECEIPT SHOWING SERV.COPY TO
ADWITIYA 2024-09-
240 |D-WP(C)/39470/2024 SATPATHY 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
GYANENDRA 2024-09- ’
241 |D-WP(C)/39413/2024 CHAITANYA 12 ANNEXURES NOT FILED.
1 .Annexure 3 is not neat copy . 2 .Annexures
are not attested true copy .
6-RECEIPT SHOWING SERV.COPY TO
" D- BISWA PRAKASH |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27700/2024 |IDHAL 12 As per FIR year not correct in sl.no.2 of the
date of event.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
243 D- GOURAV 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/27491/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not mentioned in Affidavit.
30-OTHER DEFECT (IF ANY)
244  |D-WP(C)/39168/2024 BIBEKANANDA  2024-09- 1.Description of annexure-4 in index and
BHUYAN 12 . gl
averment of writ petition appears to be wrong.
2.Legible copy of page-15 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
SRINIVAS 2024-09-
245 |D-WP(C)/39371/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
246 BLAPL/27611/2024 PRADIPTA BEURA 12 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
247 | D-WP(C)/39517/2024 | SONAL KUMAR 202409 06 1mye/ETC NOT FILED,
SWAIN 12
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
248 D- SUSANTA KUMAR [2024-09-|AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27411/2024 | BARAL 12
A.Fee of Rs.6.60 to be paid on c.copies under
annex-1 series
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|19-UNDERTAKING FOR NON FILING OF
249 | cRLMC 2743272004 [ANIRUDHADAS 1)) TRANSLATED COPY NOT FILED
1. Certified copy of under annex-1 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-|19-UNDERTAKING FOR NON FILING OF
250 CRLMC/27419/2024 ANIRUDHA DAS 12 TRANSLATED COPY NOT FILED
1. Certified copy of under annex-1 not filed.
251 |D- PRABIR KUMAR  2024-09- 000 St ST FILED,
CRLMC/27710/2024 |[RAY 12 ' :
6-RECEIPT SHOWING SERV.COPY TO
252 |D-WP(C)/39432/2024 ﬁg%(?rK KUMAR %324_09_ AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
253 CRLMC/27559/2024 SRINIBAS PARIJA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
254 ADV 17-REFERENCE CERTIFICATE NOT
CONTC/39398/2024 12 FURNISHED.
2024-09-|.Receipt Showing Serv.copy To School and
255  |D-WP(C)/39223/2024 |SATYAJIT SAMAL 12 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
256 D- SUSANTA KUMAR [2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/27348/2024 |LENKA 12
Good ground certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
JANMEJAYA 2024-09-
257 |D-WP(C)/39458/2024 KATIKIA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
Jss D- BYOMOKESH 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27594/2024  |SAHOO 12 1.Annexure-2 not properly page in book
marked.
6-RECEIPT SHOWING SERV.COPY TO
rso |D- KURESH PRASAD 1024-09. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27460/2024 |IDASH 12 G.R case no not tally first para and cause
title.Page 10 not properly arrange.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
260 CONTC/39549/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BHUBANESWAR |2024-09-|10-SUBJECT CODE NOT
261 ID-WP(C)/39440/2024 1y 5 gy 12 |FURNISHED/INCORRECTLY
MENTIONED
3-AUTHENTICATION FEE IS DEFICIENT.
262 [P SUNIL KUMAR - 12024-05- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY ©
CRLMC/27612/2024 |PANDA 12 : :
Re.1.10p be paid on anx.2
6-RECEIPT SHOWING SERV.COPY TO
263 D- MERU SAGAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27669/2024 |SAMANTRAY 12 pe.1 to 12,14 are not signed by adv.
(i1)Certified copy of FIR be filed.
6-RECEIPT SHOWING SERV.COPY TO
264 D- ASHWINI KUMAR |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMA/27580/2024 |DAS 12
Copy of impugned order not filed
6-RECEIPT SHOWING SERV.COPY TO
SUMANTA 2024-09-
265 |D-WP(C)/39336/2024 BHUYAN 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09-{14-NOT PROPERLY INDEXED.
266 BLAPL/27577/2024 BASUDEV PUJARI 12
page41to47not available, Annexure-3not
properly page marked.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUDHIR KUMAR  2024-09- 30-OTHER DEFECT (IF ANY)
267 |D-WP(C)/39520/2024 MALLICK 12
1.Date mentioned in Annexure-3 does not tally
with averment of writ petition and index.
2.Legible copy of page-19 to be filed.
268 |D-FAO/35645/2024 |SOMNATH ROY %324_09_ Cause Title not correctly address in 1A
D- BISWAIJIT 2024-09- 0-RECEIPT SHOWING SERV.COPY TO
269 RANJAN AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/27527/2024 TRIPATHY 12
o 0 LA RATN. rekos- CRECEITSHONTNG SERVCORY T0
BLAPL/27654/2024 |PANDA 12 ' :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
271 CONTC/39273/2004 ADV. 12 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 154 days
S o kAT a5 ERECEIRTSHOWING SERVCOFY 10
BLAPL/27558/2024 |TRPATHY 12 ' :
D PRAKASH.  2024-09- 26, oy cETCNOT FILED,
ABLAPL/27529/2024 KUMAR MISHRA |12 ' :
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2024-09- 6-RECEIPT SHOWING SERV.COPY TO

274  |D-WP(C)/39217/2024 |SATYAJIT SAMAL 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BHABANI 2024-09-
275 |D-WP(C)/39348/2024 SANKAR DAS 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

276 D- KARUNAKAR 2024-09-|7-VAKALATNAMA NOT PROPERLY

ABLAPL/27488/2024 NAYAK 12 STAMPED,EXECUTED,ACCEPTED.
Rs10.00not paid in vakalatnama.

e SURYAKANTA | 2024-09- 6 oy O NOT FILED, |

ABLAPL/27618/2024 DASMOHAPATRA |12 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

278 ABLAPL/27693/2024 BISWAIJIT SAHOO 12 AG/CG/IT/CT/ETC.NOT FILED.

Nomenclature not correct in sl.no.3 and 5 not
correct in affidavit.
D. DHIRENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

279 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/27493/2024 MOHAPATR A 12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRANAB RANJAN (2024-09-|30-OTHER DEFECT (IF ANY)

280 |D-WP(C)/39197/2024 CHLIATOL 12
Rule-8 of Orissa High Court P.I.L.Rules not
complied.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

781 D- SASHIBHUSAN  |2024-09-|18-CERTIFIED COPY OF

CRLMC/27555/2024 |DAS 12 TRIAL/APPELLATE COURT ORDER NOT
FILED
Certified copy of F.I.R. not filed. Affidavit not
made.

s D BIBEKANANDA  2024-09- (0 i b r NOT FILED,
BLAPL/27608/2024 'MAHAPATRA 12 : :
CRLMC/27331/2024 MULIA 12 : :

284 D PRAVASH 2024-09- | ITICTETONOT FILED,
BLAPL/27641/2024 |\CHANDRA JENA |12 : :

285  |D-FAO/39343/2024 |K K SWAIN 2024-09- Put up for S.R. after filing of C.Copy of the

12 impugned order.
KUNAL KUMAR  2024-09-|.Receipt Showing Serv.copy To School and

286 ID-WP(C)/39353/2024 SWAIN 12 Mass Education not Filed.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

287 CONTC/39561/2004 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

738 D- RAMACHANDRA [2024-09-|Year of the G.R and P.S case number not tally

BLAPL/27445/2024 |PANIGRAHY 12 with C.Copy of order vide annex-2 and cause

title.Paragraph not correctly mentioned in the
affidavit.P.S number not tally with FIR copy
and cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

289 |D-WP(C)/39249/2024| 28T R SANKAR 2028091, {/NDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

290 D- RAJKUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/27285/2024 |SUTAR 12 14-NOT PROPERLY INDEXED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-|19-UNDERTAKING FOR NON FILING OF

21 |crRLMC27427/2024 [ANIRUDHADAS 5 TRANSLATED COPY NOT FILED
1. Certified copy of under annex-1 not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

BHUBANESWAR 2024-09- FURNISHED/INCORRECTLY

292  |D-WP(C)/39438/2024 DASH 12 MENTIONED
The name of all the counsel in capital letters in
vakaltnama not furnished.

D. SANTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

293 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/27679/2024 MAHANTY 12
6-RECEIPT SHOWING SERV.COPY TO
BIDYADHAR 2024-09-

294  |D-WP(C)/39342/2024 PRADHAN 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

295 |D-WP(C)/39399/2024 IC\i/II?EI\[?S KUMAR %324_09_

Document filed under annexure -1 not

annexure marked .

11-NEAT,LEGIBLE ATTESTED
PABITRA KUMAR [2024-09- ANNEXURES NOT FILED.

296 |D-WP(C)/39452/2024 NAYAK 12

Page 13,14,16,19 and 20 not neat and legible.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
297 CONTC/39596/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
298 |D-WP(C)/39300/2024 KUMAR 12 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
299 [P TUSAR KUMAR  12024-09- ig}:f:cc}%%TcsTl/{EoT\glggngi\ggopY ©
CRLMP/27603/2024 |[MISHRA 12 : :
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D. SUKANTA 5004.09.|6-RECEIPT SHOWING SERV.COPY TO
300 |51 APL/27614/2024 EI)JMAR NAYAK (|, AG/CG/IT/CT/ETC.NOT FILED.
o1 |P: KASHINATH  R024-09- (00 G T ETCNOT FILED,
ABLAPL/27581/2024 PATTNAIK 12 - '
6-RECEIPT SHOWING SERV.COPY TO
D- AMLAN 2024-09-
302 B APL/27664/2024 MOHANTY 0 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 19-UNDERTAKING FOR NON FILING OF

303 CRLMC/27405/2024 ANIRUDHA DAS 12 TRANSLATED COPY NOT FILED

1. Certified copy of under annex-1 not filed. 2.
Page no.15 not legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

304 |D-WP(C)/39430/2024 BIBHUTI BHUSAN 2024-09-

MISHRA 12
PRABHAT 2024-09- S-AUTHENTICATION FEE IS DEFICIENT.
305 |D-CMP/39625/2024 | KUMAR 12
PRAHARAIJ A.Fee of Rs. 12.10 not paid.
D- 2024-09- 0-RECEIPT SHOWING SERV.COPY TO
306 CONTC/39266/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
307 CONTC/39567/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
- P Sarv s praeos RECEPTSHOWING SERVCORY T0
CRLMC/27463/2024 DASH 12 ' :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- AJIT KUMAR 2024-09-|11-NEAT,LEGIBLE ATTESTED

309 | ABLAPL/27516/2024 SAHOO 12 ANNEXURES NOT FILED.

page 9,10,20 not neat.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ASITA KUMAR 2024-09-

310 |D-WP(C)/39333/2024 NAYAK 12

10-SUBJECT CODE NOT

FURNISHED/INCORRECTLY
SATYASINDHU  [2024-09- MENTIONED
3 D-WR(CY2605372024 KASHYAP,C.G.C |12 17-REFERENCE CERTIFICATE NOT
FURNISHED.
D- 2024.09. [6-RECEIPT SHOWING SERV.COPY TO
312 | coNTC39554/2004 |ADV- P AG/CG/IT/CT/ETC.NOT FILED.
NIRANJAN 2024.09.|6-RECEIPT SHOWING SERV.COPY TO

313 |D-WP(C)/39203/2024 AG/CG/IT/CT/ETC.NOT FILED.

LENKA 12

6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
314 D- RAJJEET ROY 2024-09-
CMAPL/39578/2024 12 1.Period of Delay 543 days 2.C.copy of

dismissal order not filed
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315

D-CRLA/27278/2024

CHANDRAKANTA
NAYAK

2024-09-
12

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. AU FEE Rs.20.95 payble,Rs.2.00 paid and
Rs.18.95 to be paid on c.copy of judgement
under annex-1 2-Internal page marking (page
nos.33 and 34) in annex-1 is not proper, 3-
C.T.Case no.mentioned twice in being
aggrieved,para-A of grounds and prayer
portion, 4-Provision of law not furnished in
[.A.2262/2024, 5-Date of judgement wrongly
indicated in Ist para of I.As., 6-Delay of filing
of days is left blank in prayer portion of
1.A.2263/2024, 7-Case mentioned in SL.no.4
of affidavit in [.As.appears to be wrong

316

D-
CRLMC/27622/2024

PRANAB KUMAR
SAMANTRAY

2024-09-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

317

D-
CONTC/39565/2024

ADV.

2024-09-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

318

D-CRP/38981/2024

AMIYA KUMAR
MOHANTY

2024-09-
12

1.Court Fee of Rs.45/- is payable,paid Rs.6/-
DC Fee of rs.39/- be paid. 2. Status of parties
in court below not stated. 3. Provisional of
Law Not correctly furnished. 4. Neither
certificate of good ground nor filing any
revision before learned Dist.Judge filed.

319

D-WP(C)/39290/2024

SADASIVA PATRA
(1)

2024-09-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

320

D-
BLAPL/27472/2024

PRAVASH
CHANDRA JENA

2024-09-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 12-09-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

LAA/74/2019

LAA/74/2019

A.K.BOSE,ASST.SOLICITOR
GENERAL OF INDIA,OHC

OTHERS. COURT FEE
OF RS 2640 /- NOT PAID
OTHERS. REQUISITES
FOR ISSUE OF NOTICE
NOT FILED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

RSA/30/2019

RSA/30/2019

M/S.S.C.MEKAP

OTHERS. DAF OF RS
4.50 /- NOT PAID

18. CERTIFIED COPY
OF TRIAL/APPELLATE
COURT ORDER NOT
FILED

CMAPL/848/2023

CMAPL/848/2023

ADV.

OTHERS. DELAY OF
184 DAY

OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.






